: ] : INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LISTOFA BENCH FOR 22-APRIL-2026 (WEDN ESDAY)

BEFORE HON'BLE DR. BRR KUMAR, VICE PRESIDENT
AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER

IN COURT ROOM 1

CISCO WEBEX MEETING NUMBER: 2644 614 0864 PASSWORD: CRO1

Assmt.
ﬂ Appeal Number Year Assessee Name

IT(SSHA ]
. rogarpy2023 | 200
TH(SS)A ]
. JiohmD2023 | oM
. IT(SS)A ]
- 1nyanpaees | O 12
IT(S)A ]
. Lanj023 | 0P
| T(E9A ]
A 14 | [A] MANISH BHIKHABHAL SHAH
IT(SS)A ]
ﬂ B [A] MANISH BHIKHABHAI SHAH
o 536/AD[2023 | 2015-16 | [A] MANISH BHIKHABHAT SHAH
1 A 1533/AHD/2024] 201810 | (D] PRINCE SPINTEX PRIVATE LIMITED
IT(SS)A 5012-13 | [A] MANOIKUMAR BABULAL AGRAWAL (E-FILING)
§7/AHD/2025
10 IT(SS)A 2013-14 | [A] MANOIKUMAR BABULAL AGRAWAL (E-FILING) |
g8/ AHD/2025 .

[A] JAYSHREEBEN ROHITBHAIL PATEL LEGAL HEIR OF LATE
ITA 1406/AHD/2025} 2012 13 |0 GHTTRHAI PATEL

R
13 [A] MAHADEVBHAT K BHARWAD (E-FILING)
ITA 2644/AHD/2025 [Ad CDCON FOUNDATION ]
ITA 2692/AHD/2025 2018-19 | [A] GANPATBHAL MAYAJIBHAI BARIA
16 NA [A] SHRI DASHA PALIVAL BRAHMAN GYATI TRUST
[A] SHRI DASHA PALIVAL BRAHMAN GYATI TRUST
19 2016-17 | [D] ATUL CHANDRAKANT SHAH (E-FILING) . ‘

TTA 265/AHD/2026 2013-14 | [A] AHMEDABAD CEMENTS COMPANY PRIVATE LIMITED

21 | ITA 298/AHD/2026 2018-19 | [A] MAUN SAT CASTINGS PVT. LTD.

501617 | [A} VIRENDRAKUMAR PATEL _

TTA 620/AHD/2026 2019-20 | [A] MAHESH UPENDRA MAJITHIA (E-FILING)

=

[A] MANISH BHIKHABHAL SHAH

3%

[AJ MANISH BHIKHABHAI SHAH

w

[A] MANISH BHIKHABHAL SHAH

{A] MANISH BHIKHABHAI SHAH

o

ITA 403/AHD/2026

;

. Assistant Registra
T 17-Apr-2026



INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
= FAATrELLAIE TRIBUNAL, AHMEDABAD

L]

—
CAUSE LISTOF A BENCH FOR 23-APRIL-2026 (THURSDAY) ﬁ
BEFORE HON'BLE DR, BRR KUMAR, VICE ‘PRESIDENT
AND HON'BLE TR SENTHIL KUMAR, JUDICIAL MEMBER i:
IN COURT ROOM 1 |
CISCO WEBEX MEETING NUMBER: 2644 614 9864 PASSWORD: CRO1
Srl | Appeal Number A‘s;::‘:‘t. L Assesseé Name Remarks
1 | TTA72/AMD/2025 2016-17 | [A] RAJESH NANUBHAI JHAVERI
2 | ITA 524/AHD/2025 2013-14 | [A] KADAMBARI PIYUSHBHA] VORA
3 [ITA 892/AHD/2025 | 2015-16 [D] UNICORN PACKAGING LLP | "
4 |TTA 1015/AHD/2025] 2021-9 A{Q\}/T’:E)V#Tz% ;!;‘E'Gg(l?_if&l_\rflg;ERIALS LIMITED (FORMERLY KNOWN AS
> (ITA 1145/AHD/2025 2013-14 [D] AMEE TUSHAR SHAH (E-FILING)
6 |ITA 1190/AHD/2025| 2018-19 [A] SHRENIK LIMITED
7 |ITA 1200/AHD/2025| 2021-22 [A] DHARMENDRASINH MANHARSINH CHUDASAMA
8 |ITA 1686/AHD/2025 2017-18 | [A] ZINZUWADIA & cO
9 |ITA 2491/AHD/2025| 2016-17 _[“/JFI\:IXVJIBHAI DEVRAJBHAT KOSHIYA
10 | ITA 746/AHD/2026 NA [A] SHIVASHISH FOUNDATION TRUST (E-FIING)
11 [ITA 760/AHD/2026 | 2019-20 [A] MANJUBEN, SUDESHBHAI ARORA (E-FILING)
12 1TTA 761/AHD/2026 2019-20 | [A] MANJUBEN SUDESHBHAT ARQRA (E-FLING)
13 [ ITA 773/AHD/2026 | 2021-22 [A] MEERA SAVAN MISTRY (E-FIING)
14 1 ITA 783/AHD/2026 | 2014-15 [D] SHAH ASIT SURENDRABHAI HUF {E-FIING)
15 | ITA 789/AHD/2026 2020-2021 | [A] NEHABEN VIMALKUMAR SHAH (E-FIING)
16 [ ITA 780/AHD/2026 20212022 | [A] NEHABEN VIMALKUMAR SHAH (E-FILING)
17 [ TTA 800/AHD/2026 | 2026-2027 [A] SHRI DAKOR NIRASHRIT GAURAKSHAK PANJARAPOLE (E-FILING)
18 [ ITA BO6/AKD/2026 | 2022-23

[A] SARVODAYA NAGRIK SAHAKAR] BANK LTD. (E-FILING)

m~

l A Assistant Reg:strj

17-Apr-202




| s INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD_
CAUSE LIST OF B BENCH FOR 20-APRIL-2026 (MONDAY)
BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER
IN COURT ROOM 3
" CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CRO3

Srl Appeal Number Assmt, Year Assessee Name Remarks
1 ITA 452/AHDf2023 2013-14 [A] BLUERAY TRADING PVT. LIMITED

2 . ITA 497/AHD/2024 2012-13 [A] BLUERAY TRADING PVT. LIMITED

3 ITA 498/AHDf2024 2013-14 [A] BLUERAY TRADING PVT. LIMITED

4 ITA 499/AHD/2024 2015-16 [A] BLUERAY TRADING PVT, LIMITED

5 | ITA 1612/AHD[2024 2018-19 | [A] REVATI INFRASTRUCT URE”

6 | IT(SS)A 99/AHD/2025 2020-21 [A] KISHAN ADHIKAR PARTY

7 | IT{SS)A 100/AHD/2025 2021-22 [A] KISHAN ADHIKAR PARTY .

8 | IT(SS)A 101/AHD/2025 2021-22 [A] JAYESH RAJESHBHAI CHAVDA

9 ITA 473/AHb12025 ' 2011-12 [A] MIKAL BHUPENDRABHAIL PATEL (RCM)

10 | ITA1668/AHD/2025 2018-19 | [D] SHREE SURTI MODH VANIK SARVAJANIK TRUST

11 ITA 1891/AHD/2025 2017-18 [A] BHAVIN JAYENDRAKUMAR .SONI

12 | ITA 2008/AHD/2025 2017-18 [D] SAHIL VINOD AGARWAL {HUF)

13 | ITA2009/AHD/2025 2018-19 | [D] SAHIL VINOD AGARWAL (HUF)

14 | TITA2010/AHD/2025 2019-20 [D] SAHIL VINOD AGARWAL (HUF)

15 | ITA2067/AHD{2025 2017-18 [D] SAHIL VINOD AGARWAL (HUF)

16 | ITA2014/AHD/2025 2023-24 [D] ARVIND FASHIONS LIMITED

17 | ITA2219/AHD/2025 2018-19 [A] FORUM ON CONTEMPORARY THEORY

18 | ITA2249/AHD/2025 2017-18 P[\F;I]_ DE_T_IDS.AFAL IN.FRA DEVELOPER PVT LTD PREVIOUSL.Y KNOWN AS SAFAL REALITY
19 | ITA2326/AHD/2025 2019-20 | [A] THE PAROLI DUDH UTPADAK SAHAKART MANDALI

20 | ITA2364/AHD/{2025 2022-23 [Al YASHBIZ MARKETING PRIVATE LIMITED

21 ITA 2368/AHD/2025 2022-23 [A} GANESH WOOD WORKS

22 | ITA2590/AHD/2025 2019-20 | [A] MAHAVIR SOFT IMAGE (INDIA) LIMITED

23 | TTA 2623/AHD/2@25 2022-23 [A] AARNIK RAJENDRA SHAH

24 | ITA 2669/AHD/2025 2022-23 [A] KALAIYARASAN RAJANGAM MUDALIAR

25 ITA 3/AHD/2026 2018-19 FJ[AI?ET’II}:‘E]?:!S(X%:R DHANJIBHAI PATEL LEGAL HEIR OF DHANJIBHAT MAGANBHAI
% TTA 67/AHD/2026 9019-20 é:]EFf:JI}?DEAVr?EEAI KALUBHAI PATEL (CHAUDHARY) LEGAL HEIR OF LATE KALUBHAI
27 ITA 94/AHD/ 2026 2016-2017 | [A] GAURANG CHIMANBHAI KAPADIA

28 TTA 284/AHD/2026 .. 2014-15 [A] NIMP HEALTHCARE PRIVA1;E LIMITED

29 ITA 35ﬁ/AHD/2026 not applicable tA] SHRI JINAGNA ARADHAK SWETAMBER MURTIPUJAK TAPAGACHHA SANGH

30 TTA 388/AHD/2026 2013-14 | [A] RADHA KRISHNA INFRASTRUCTURE PVT, LTD,

31 TTA 398/AHD/2026 2018-20 .[A] HANVI ENTERPRISE

32 ITA 404/AHD!2026 2018-19 {A] MEHRUFKHAN MbHAMADKHAN PATHAN

-~ Assistant Registrar]

{
A b=

16-Apr-2026|




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 21-APRIL-2026 (TUESDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

Assmt.

Srl | Appeal Number Year “Assessee Name Remarks
1 |ma2022/aHD/2024| 2021 | [D] SAURABH AGRAWAL

2| 4 4%_?3}?025 2018-19 | [A] TRIBHAWAN RAMKALP OJHA

3 105%%}?625 2019-20 | [A] TRIBHAWAN RAMKALP OIHA

4 106};&3}2025 2020-21 | [A] TRIBHAWAN RAMKALP OJHA

5 107%(53/)9025 2021-22 | [A] TRIBHAWAN RAMKALP OJHA

6 111}1(:33025 201617 | [A] RAMBHAWAN RAMKALP OJHA

7 112%153}?025 2017-18 | [A] RAMBHAWAN RAMKALP OJHA

8 |ITA1496/AHD/2025| 2017-18 |[A] NITESH PRAKASHBHAI PAVSKAR

9 |ITA1658/AHD/2025( 2017-18 | [A] RAMESHKUMAR PUNJABHAI PATEL

10 |ITA 1872/AHD/2025| 2009-10 | [A] THE LIQUIDATOR PETROFILS CO-OPERATIVE LTD.
11 |ITA 1873/AHD/2025| 2018-19 |[A] THE LIQUIDATOR PETROFILS CO-OPERATIVE LTD.
12 [ITA 2029/AHD/2025 | 2017-18 | [A] KHAMMAM GRANITES AND MINES

13 |ITA2037/AHD/2025| 2018-19 | [A] THE KUKARWADA NAG SAH BANK LTD

14 |ITA2277/AHD/2025| 2012-13 | [A] BANNA LAL CHALAVRIYA

15 [ITA 2297/AHD/2025| 201213 | [A] SMB INCORPORATION

16 |TTA2331/AHD/2025| 2013-14 | [D] SPACEAGE INFRACON PVT, LTD.

17 |ITA 2576/AHD/2025| 2016-17 | [A] SETU INFRACON |

18 | ITAS6/AHD/2026 | 2020-21 | [D] CHIRAG JITENDRA SHAH

19 | ITAB2/AHD/2026 | 2022-23 | [D] KHUSHAL MADHAVLAL DARJT -

20 | ITA 159/AHD/2026 | 2012-13 | [A] SHUBH PLY AND VENEERS PRIVATE LIMITED

21 [ ITA165/AHD/2026 | 2017-18 |[D] STRIDELY SOLUTIONS

22 | ITA 170/AHD/2026 | 2022-23 | [A] DHRUVAL KIRIT SUKHADIA

23 | TTA177/AHD/2026 | 2017-18 | [A] ALKESHBHAI CHIMANBHAI BAROT

24 | ITA 178/AHD/2026 | 2023-24 | [A] ALKESHBHAT CHIMANBHAI BAROT

Y
/W’l 4™
Msistant Registrar

16-Apr-2026,




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LiS‘f-OF B BENCH FOR 22-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CRO3

[A] HINA RAJESH PATEL

Sﬁ Appeal Numbér Assnﬁt. Year ) ) Assessee Name Remarks
1 | ITA2954/AHD/2016 | 2011-12 | {D) NATIONAL DAIRY DEVELOPMENT BOARD (RCM)
2 | ITA1873/AHD/2014 2010-11 | [D] NATIONAL DAIRY DEVELOPMENT BOARD (RCM)
3 (0 14/AHD/2017 * | 2011-12  |[A] M/S. NATIONAL DAIRY DEVELOPMENT BOARD (RCM)
4 | IT(SS)A 182/AHD/2024 |  2018-19 | [D] VIJAYKUMAR KALUMAL MANGHRANT
5 | IT(SS)A 183/AHD/2024 | 2019-20 | [D] VIJAYKUMAR KALUMAL MANGHRANT
6 | IT(SS)A 184/AHD/2024 |  2020-21 | [D] VIJAYKUMAR KALUMAL MANGHRANI
7 | IT(SS)A 185/AHD/2024 | 2015-16 | [D] DHAVAL TELD '

8 | r7(so)A 186/aHD/2024 | 201718 | [D] DHAVAL TELE
9 | IT(S3)A 187/AHD/2024 | 2018-19 o1 DHAVAL TELL
10 | IT(SS)A4/AHD/2025 2020-21 | [D] DHAVAL TELI
11 | 1ITA 152/AHD/2025 2017-18 | [A] BIRENBHAI HASMUKHBHAI SHAH
12 ITA 236/AHD/2025 NA [A] KEVAL GHYAN SEVA NIKETAN TRUST
13 | ITAI615/AHD/2025 | 2022-23 | [A] PRAVIN ASHUMAL KESHWANI
14 | ITA1742/AHD/2025 2015-16 (] PIVUSH VINAYCHAND SHAH
15 | - ITA 2165/AHD/2025 2018-19 | [A] DIPAL NAYANKUMAR SHAH
16 | ITA2488/AHD/2025 2017-18 | [A] HEMABEN YOGESHBHAL PATEL
17 | ITA2533/AHD/2025 NA [A] WISDOM EDUCATION AND WELFARE TRUST
18 | ITA 2599/AHD/2025 2017-18 | [A] SAGAR SPRINGS PVT. LTD. o
19 | ITA2665/AHD/2025 2017-18 | [A] HIRAJIBHAI JETHABHAI JEGODA

20| TTA2688/AHD/2025 | 2013-14 | [A] RAKESHKUMAR NAGJIBHAI PATIDAR
21 | TTA2698/AHD/2025 | 2016-17 | [A] MANISH PRAKASHBHAI VYAS
22 | ITA 383/AHD/2026 2018-19 | [A] IMTIYAZ KARIMBHAL VHORA
23 | ITA414/AHD/2026 2018-19 | [A} SHREYAS BHARAT CHOKSHI
24| ITA421/AHD/2026 2013-14 | [A] KIRTIDAN KARNIDAN GADHVI
25 | ITA429/AHD/2026 201314 | [A] MUKESH COMMOTRADE PRIVATE LIMITED
26 | ITA473/AHD/2026 2014-15 | [A] MUKESH COMMOTRADE PRIVATE LIMITED
27 | ITA435/AHD/2026 201920 | [A] SHREE DHOLKA KHODA DHOR PANJRA POLE

25 | TA436/AHD/2026 2020-21 | [A) SHREE DHOLKA KHODA DHOR PANJRA POLE °
29 | ITA441/AHD/2026 201920 | [D] MAHALAXMI INFRACONTRACT LIMITED

30° | ITA442/AHD/2026 2020-21 | [D] MAHALAXMI INFRACONTRACT LIMITED
31 | . TTA443/AHD/2026 202223 | D) MAHALAXMI INFRACONTRACT LIMITED
32 | ITA522/AHD/2026 201819 | [D] MAHALAXMI INFRACONTRACT LIMITED

33 | ITA458/AHD/2026 2017-18 | [A] VINESHBHAI SUKHABHAI BHARAVAD
34 | ITA465/AHD/2026 2012-13

AL

Assistant Registra
16-Apr-202




, INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF B BENCH FOR 23-APRIL_-2026 (THURSDAY)

BEFORE HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
AND HON'BLE SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

IN COURT ROOM 3

CISCO WEBEX MEETING NUMBER: 2642 944 0502 PASSWORD: CR03

Srl Ap-peal Ndmber Assmt. Year © Assessee Name Remarks
1 |IT(SS)A 140/AHD/2021| 2012-13 [A] GOPALBHAI MAVIIBHAL PATEL.
2 |IT(SS)A 146/AHD/2021|. -2012-13 | [D] GOPALBHAT MAVIIBHAL PATEL
3 | ITA294/AHD/2021 201112 | [D] PRAMOD RAMAVATAR PODDAR
4 | IT(SS)A 44/AHD/2024 |  2018-19 | [A] RAJENDRA RAMESHCHANDRA SHAH
5 | IT(SS)A45/AHD/2024 |  2019-20 | [A] RAJENDRA RAMESHCHANDRA SHAH
6 | IT(SS)A 47/AHD/2024 | 2020-21 {[D] RAJENDRA RAMESHCHANDRA SHAH
ITA 116/AHD/2024 | 2018-19 [DIR S PROCON
Js | o 37/AHD/2024 2018-19 [ [A] R § PROCON _
9 | ITA349/AHD/2025 2014-15 | [A] GUIARAT MINERAL RESEARCH AND DEVELOPMENT SOCIETY
10 | ITA1146/AHD/2025 | 2020-21 | [A] VIDHYAVIHAR APARTMENTS OWNERS ASSOCIATION
11| ITAI360/AHD/2025 | 20181 | [A] MIPKS OV) (REM)
12| m 1680/AHD/2025 | 2016-17 | [A] BIPINKUMAR KANIAYALAL SONI
13 | TTA168IAHD/2025 | 202223 | [A] BIPINKUMAR KANJAYALAL SONI
14 | ITA1696/AHD/2025 | 2016-17 | [A] CHECKMATE SERVICES PVT. LTD.
15 | ITA1705/AHD/2025 | 202223 . [A] SHRI LATE SURAJBEN LAXMIDAS MEHTA TRUST
16 | TTA1790/AHD/2025 | 2023-24 |[A] S K LOGISTICS . . |
17 | ITA1830/AHD/2025 | 2017-18 . | [A} AARIYA CARS PRIVATE LIMITED
18 | ITA1865/AHD/2025 |. 2030-21 [A] RAMANBHAT MAGANBHAI PATEL - .
19 | ITA18BGAHD/2025 | - 2017-18 L[Iﬁﬁggl.'swA-SHw MAHILA NAGRIK DHIRAN SEWA CO. OPERATIVE MANDAL!
20°| ITA2I74/AHD/2025 | 2023-24 [D] LA RENON HEALTHCARE PRIVATE LIMITED
21 | ITA218Y/AHD/2025 | 2017-18 | [D] LA RENON HEALTHCARE PRIVATE LIMITED
2 | ma 2182/AHD/2025 | 2018-19 [[D] LA RENON HEALTHCARE PRIVATE LIMITED
23 | TTA2183/AHD/2025 | 2020-21 | [D] LA RENON HEALTHCIARE PRIVATE LIMITED
24 | ITA2500/AHD/2025 | 2014-15 | [A] AJAY GAJENDRABHAI THACKER
25 | ITAB/AHD/2026 2018-19 * | [A] GMDC GRAMYA VIKAS TRUST .
26 | ITA27/AHD/2026 2015-16 ‘_[A}.VAI§SHABEN BHARATBHAT CHAVDA
27 | ITA294/AHD/2026 2023-24 | [A] SUNIL SUNDERbAS‘MOHRAMANI
28| A 752/AHD/2026 | 2018-2019 [A] RIYA EXIM PRIVATE LIMf_I'ED
29 | ITA763/AHD/2026 2022-23 | {D] BHIKHUBHAI INFRASTRUCTURE LLP -
30 | ITA774/AHDJ2026 2017-18 | [A] THE MANDAL NAGRIK SAHAKARI BANK LTD,
3t | -ITA 785/AHD/2026 2020-21 | [D] ADANI TOTAL GAS LIMITED

b

ssistant Registran

s

16-Apr-2026 -




INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 20-APRIL-2026 (MONDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD_: CRO2
Srl | Appeal Number A\s,::]rt' Assessee Name Remarks
TTA
L | 1175/AHD/2024 | 2014-15 | [A] UMED AMARCHAND FIFADRA (E-FILING)
ITA
2 | y375/AHD/2024 |2012-2013 [A] DIMPLE MANOJ SANGHVI
IT(SS)A ] ]
3 | 11/aHD/2025 | 200910 | (D] RAJSHAH ENTERPRISE PVT. LTD (€-FILING)
ITSS)A ] _
4| 12/AHD2025 | 2010-11 | [D) RAISHAH ENTERPRISE PVT, LTD (E-FILING)
TT(SS)A i ]
5| 1yand0zs | 201112 | [D] RAJSHAH ENTERPRISE PYT.LTD (£-£ILING)
5| , LTSSA 2012-13 | [D] RAJSHAH ENTERPRISE PVT, LTD (E-FILING)
14/AHD/2025 '
7 IT(SS)A 2013-14 | [D] RAJSHAH ENTERPRISE PVT. LTD (E-FILING)
15/AHD/2025 :
8 LT(55)A 2014-15 | [D] RAJSHAH ENTERPRISE PVT, LTD (E-FILING)
16/AHD/2025 \ - '
9 IT(SS)A 2019-20 | [D] RAKESHKUMAR JAYANTILAL PATEL
38/AHD/2025
10 | CO 92/AHD/2025 | 2019-20 | [A] RAKESHKUMAR JAYANTILAL PATEL
IT(SS)A ]
1] 3qarp/p025 | 201920 | [0] KRUPESH JAYANTILAL PATEL
12 | CO 67/AHD/2025 | 2019-20 | [A] KRUPESH JAYANTILAL PATEL
IT(SS)A ]
13| 13)/aiD025 | 2019-20 | [D] SUNIL NAGITBHAT DEVAN
IT(SS)A ]
14| J3yanDy2005 | 2019-20 | [D] MANSUKH NAGITBHAI DEVANI
_ TTA ] | ]
15 ta3/aHpr025 | 201617 | D] NITINBHAT KANUBHAI PATEL (E-FILING, RCM)
TTA
16| 16r7a> /2025 | 201819 | [A] KALPESH BABUBHAI VIRADIYA
TN
17| y03s/arD/2005 |2021-2022| [A] ARIUN ALLOYS
ITA '
18| 1 0mand /2025 | 2016-17 | [A] DANESHBHAT MADHUSUDAN PARTKH HUF
TTA
19| 2073/HD/2025 | 201718 | [A] SWAGAT HASMUKH PATEL |
TTA B
20| 20sg/aHD/2025 | 2017-18 | [A] MANNA MUKESH THAKAR !_ /Q/\A/\/vgm/
ITA . S N
21 | Sog0/mtid /2025 | 201718 | [A] SAGAR MUKESH THAKAR oSN FEGISTRAR

INCOMEYAX APPELLLTE T
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CAUSE LIST OF C BENCH FOR 20-APRIL-2026 (MONDAY)

AND HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER

IN COURT ROOM 2

Sr

Appeal Number

Assmt,
Year

Assessee Name

Remarks

22

ITA
2394/AHD/2025

2005-06

[A] B NANJI ENTERPRISES LTD.

23

ITA
2395/AHD/2025

2010-11

[A] B NANJI ENTERPRISES LTD.

24

ITA
2396/AHD/2025

2012-13

[A] B NANJI ENTERPRISES LTD.

25

ITA
2397/AHD/2025

2015-16

[A] B NANJI ENTERPRISES LTD.

26

ITA
2398/AHD/2025

2016-17

[A] B NANJI ENTERPRISES LTD,

27

ITA
2399/AHD/2025

2016-17

[A] B NANJI ENTERPRISES LTD.

28

ITA
2400/AHD/2025

2017-18

[A] B NANJI ENTERPRISES LTD.

29

ITA
2401/AHD/2025

2018-19

[A] B NANJI ENTERPRISES LTD.

30

ITA
2464/AHD/2025

2020-21

[A] PRAKASHBHAI MOTILAL SHAH

31

ITA
2469/AHD/2025

2011-12

[D] MOHSIN ZULFIKAR KORADIA

32

ITA
2495/AHD/2025

2016-17

[A] PRAKASH CHEMICALS INTERNATIONAL PRIVATE LIMITED

33

ITA
2641/AHD/2025

2024-25

[A] CLAREMONT HOME TEXTILE PRIVATE LIMITED

34

ITA
2682/AHD/2025

2016-17

[A] MANISHKUMAR HANSRAJBHAI VAGHASIYA

35

ITA
2690/AHD/2025

2022-23

[A] SHREE PARSHWNATH COLOURANTS LLP

36

ITA
133/AHD/2026

2020-21

[A] VOLTAMP TRANSFORMERS LTD.

37

ITA
134/AHD/2026

2021-22

[A] VOLTAMP TRANSFORMERS LTD.

38

ITA 4/AHD/2026

2015-16

[A] VIJAY CHANDULAL SHAH

39

ITA 5/AHD/2026

2017-18

[A] VIJAY CHANDULAL SHAH

40

ITA S/AHD/2026

NA

[A]l TRANSSTADIA EDUCATION & RESEARCH FOUNDATION

41

ITA 10/AHD/2026

NA

[A] TRANSSTADIA EDUCATION & RESFARCH FOUNDATION

b

\
ssistant Registran
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF C BENCH FOR 21-APRIL-2026 (TUESDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER

IN COURT ROOM 2

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

Srl [ Appeal Number A;:g‘:‘t. Assessee Name Remarks
1 | ITA 985/AHD/2024 2018-19 | [A] NIDHI PETROCHEMICALS PVT. LTD.,
2 |ITA133%/AHD/2025| 2017-18 | [D] SIDDHANT COMMERCIALS PRIVATE LIMITED
31 Co 83/AHD/2025 | 2017-18 |[A] SIDDHANT COMMERCIALS PRIVATE LIMITED
4 | ITA1370/AHD/2025 2010-11 |[D] SIDDHANT COMMERCIALS PRIVATE LIMITED
> | CO85/AHD/2025 | 2010-11 |[A] SIDDHANT COMMERCIALS PRIVATE LIMITED
6 |ITA1514/AHD/2025| 2015-16 |[A] HANUMANPRASAD LALCHAND GUPTA
7 |ITA2080/AMD/2025 2017-18 (Al NARESHKUMAR PUNJIRAM PATEL
8 |ITA2573/AHD/2025 2006-07 fA] BOUNCE INVESTMENT PVT, LTD.
9 | ITAS33/AHD/2026 | 2023-24 | [A] ECOTRAIL PERSONAL CARE PRIVATE LIMITED
10 | ITA540/AHD/2026 | 2019-20 | [D] KRISHNA DEVELOPERS -
11 | ITA544/AHD/2026 | 2019-20 | [A] DILIPBHAI DHANJIBHAI KOTHIYA
12 | ITA545/AHD/2026 | 2019-20 | [A] DILIPBHAI DHANJIBHAI KOTHIYA
13 | ITA 546/AHD/2026 | 2019-20 | [A] DILIPBHAI DHANJIBHAI KOTHIYA
14 |TTA 547/AHD/2026 | 2020-21 |[A] DILIPBHAI DHANJIBHAI KOTHIYA
15 | ITA 651/AHD/2026 | 2020-21 | [A] EMPEZAR GLOBAL MARINE SERVICES PRIVATE LIMITED
16 | ITA 659/AHD/2026 | 2012-2013 VE/T;\]G\}:IELTMSINH N. WAGHELA L/H OF LATE NATVARSINH MADHUJI
17 | ITA 669/AHD/2026 | 2020-21 { [A] NITINKUMAR SHERASIYA
18 | ITA 681/AHD/2026 | 2020-2021 | [A) SHIRALI JINDUTT SHAH
19 | ITA 687/AHD/2026 | 2018-19 | [A] BHADRAVADI JUTH SEVA SAHKARI MANDALI LIMITED
20 | ITA 703/AHD/2026 | 2014-15 [ [A] DHARMENDRA DHIRUBHAI VADADORIA
21 | ITA 723/AHD/2026 | 2013-14 | [A] PANKAJ KANTILAL JAIN
22 [ITA 728/AHD/2026 | 2019-2020 | [A] GOPALLAL MATHURDAS VAISHNAV
23 | ITA 733/AHD/2026 | 2020-2021 | [A] GOPALIAL MATHURDAS VAISHNAY
24 | ITA 742/8HD/2026 | 2017-18 J}{&AV%JESEIE};QEE\EEN JAWAHAR PAREKH LEGAL HEIR OF LATE
{
A
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS,

FOR 21-APRIL-2026 (TUESDAY)

BEFORE DR. BRR KUMAR, VICE PRESIDENT
AND SHRI TR SENTHIL KUMAR, JUDICIAL MEMBER .

PART HEARD MATTERS

srl

Appeal Number

Assmt,
Year

Assessee

Bench

Remarks

ITA | 2338] AHD | 2025

2018-18

[A] SGL GRAPHICS TECHNOLOGY
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS,

FOR 21-APRIL-2026 (TUESDAY)

BEFORE DR. BRR KUMAR, VICE PRESIDENT
AND SHRI TR SENTHIL KUMAR, JUDICIAL MEMBER

PART HEARD MATTERS

srl Appeal Number A;‘;,Z;nrt' Assessee Bench {Remarks
1 |ITA | 2338| AHD \ 2025 2018-19 |[A] SGL GRAPHICS TECHNOLOGY o
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
== AR APPELLATE TRIBUNAL, AHMEDABAD

L

—
CAUSE LISTOF C BENCH FOR 22-APRIL-2026 (WEDNESDAY)
BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
IN COURT ROOM 2
CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR_02
Stl | Appeal Number A‘i:':rt' Assessee Name Remarks
1 IT(SS)A 2010-11 [A] SHRI BALDEVBHAL F, PATEL BY LEGAL HEIR SHRI SHAILESH B.
150/AHD/2017 PATEL {HCM) ]
IT(SS)A .
2 14/AHD/2021 2009-10 | [A] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS SHAH)
IT(SS)A ] ‘
3 15/AHD/2021 2010-11 | [A] LATE VIKAS A SHAH(BY HIS WIFE L/H CHHAYA VIAS SHAH)
IT(SS)A . -
4 16/AHD/2021_ 2011-12 | [A] LATE VIKAS A SHAH (BY HIS WIFE L/H FHHAYA VIKAS SHAH_)
IT(SS)A )
5 | 17/aHD/2021 2012-13 | [A] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS SHAH)
6 IT(SS)A 2009-10 [D] LATE VIKAS A SHAH (BY HIS WIFE L/H SMT.CHHAYA VIKAS
18/AHD/2021 SHAH)
IT(SS)A )
7 | 19/AHD/2021 2011-12 | [D] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS SHAH)
IT(SS)A ]
8 20/AHD/2021 2012-13 | [D] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS SHAH)

9 | ITA14/8HD/2021 | 2013-14 [A] LATE VIKAS A SHAH (BY HIS WIFE L/H CHHAYA VIKAS SHAH)

10 | ITA19/AHD/2021 | 2013-14 [D] LATE VIKAS A SHAH (BY HIS WIFE IL/H CHHAYA VIKAS SHAH)

IT(SS)A ] _
1 e /AHD/2021 2017-18 | [A] SHRI SURESHBHAI U GADHECHA
IT(SS)A ! '
21 6 /AHD2021 2017-18 | [D] SHRI SURESHBHAI U GADHECHA

13 | ITA 893/AHD/2024 | 2018-19 [A] AGASTYA NUTRIFOOD INDUSTRIES LLP

14 [ITA 1980/AHD/2025| 2018-19 [D] AGASTYA NUTRIFOOD INDUSTRIES LLP -

15 [ITA 2060/AHD/2025| 2018-19 [A] AGASTYA NUTRIFOOD INDUSTRIES LLp

16 |ITA 1091/AHD/2024| 2008-09 . [A] BRIJESH SUKHDEV PATEL

17 \ITA 1735/AHD/2024| 2011-12 [A] VINIT AJITBHAI SHAH

18 |ITA 1736/AHD/2024| 2012-13 [A] VINIT AJITBHAI SHAH

IT(SS)A

Y91 taamin/2025

2020-21 | [D] SANJAYKUMAR PATEL

20 | ITA 317/AHD/2025 | 2014-15 [A] PALM VIEW DEVELOPERS
21 | ITA 996/AHD/2025 | 2021-22 [A] MUSTUFAMIYA HUSSAINMIYA SHAIKH

22 |ITA 1253/AHD/2025| 2020-21 [A] SATYEN VIJAY KOTHARI

23 |ITA 1535/AHD/2025| 2017-18 [A] BHAGYA-VEER AGRO INDUSTRIES LIMITED

24 |ITA 1649/AHD/2025| 2022-23 | [A] TESZLA MULTI TRADE . Adb
25 |ITA 1736/AHD/2025| 2022-23 | [D] TESZLA MULTI TRADE Cois ] T RAR
26 |[TA 1713/AHD/2025| 2017-18 | [D] CHINTAN KANAIYALAL SHAH INCOME T i‘iiﬁ ATE T

SEHGETETS / AHMEDABAD




- CAUSE LIST OF C BENCH FOR 22-APRIL-2026 (

CISCO WEBEX MEETING NUMBER: 2641 249 76

WEDNESDAY)

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER

IN COURT ROOM 2

80 PASSWORD: CR02

Assmt,

Srl | Appeal Number Year Assessee Name Remarks
27 |TTA 1762/AHD/2025 2515-16 [A] KOMAL SHUKLA

28 |ITA 1990/AHD/2025( 2013-14 [A] SIDDHI DIAMOND

29 |ITA 1991/AHD/2025] 2014-15 [A] SIDDHI DIAMOND

30 |TTA 2055/AHD/2025] 2011-12 V[A] ASHWIN R SHAH

31 |TTA 2056/AHD/2025| 2012-13 [A] ASHWIN R SHAH

32 |ITA 2371/AHD/2025] 2020-21 [A] SHIVBABA STEEL

33 |ITA 2386/AHD/2025] 2018-19 [A] DHARA SANJAY JOSHI

34 1ITA 2422/AHD/2025| 2015-16 [A] CREATIVE CONSTUCTION COMPANY

35 (ITA 2579/AHD/2025| 2015-16 [D] CREATIVE CONSTRUCTION COMPANY

36 | ITA 115/AHD/2026 | 2020-21 [A] AAKASHDEEP FARMS PVT, LTD.

37 | ITA 147/AHD/2026 | 2017-18 [D] VISHAL ORNAMENTS PRIVATE LIMITED

38 | ITA171/AHD/2026 | 2017-2018 [A] AMIT A PAVAGADHI(HUF)

39 |ITA179/AHD/2026 | 2019-20 [A] BRIJESH RAMESHBHAI BAVARVA

40 [ITA215/AHD/2026 | 2017-18 [A] HARMANBHAT GORDHANBHAI PATEL

41 | ITA 224/AHD/2026 | 2015-16 [A] VIJAYKUMAR HARSHADRAY RAVAL

42 | ITA 230/AHD/2026 | 2021-22 [Al GLOBIZZ SYNERGY PRIVATE LIMITED

43 [ ITA 231/AHD/2026 | 2021-22 [A] GLOBIZZ SYNERGY PRIVATE LIMITED

44 | ITA 238/AHD/2026 | 2020-21 [A] PARESHBHAT LALJIBHAI PATEL

45 | ITA 251/AHD/2026 | 2019-20 [A] VIKRAMBHAI RAMABHAI DESAI

46 | ITA 261/AHD/2026 | 2014-15 [A] NISHANT INFRASTRUCTURE PRIVATE LIMITED

47 | ITA 267/AHD/2026 | 2017-18 [A] MILACRON INDIA PRIVATE LIMITED |

48 | ITA 268/AHD/2026 | 2018-19 [A] MILACRON INDIA PRIVATE LIMITED

49 | ITA 269/AHD/2026 | 2019-20 [A] MILACRON INbIA PRIVATE LIMITED

50 | ITA 491/AHD/2026 | 2017-18 [A] SHREYAS CO OP CREDIT SOCIETY LTD

51 [ITA 501/AHD/2026 | 2013-14 [A] BIPINBHAI MAGANBHAI VIRANI

52 | ITA 502/AHD/2026 | 2014-15 {A] BIPINBHAI MAGANBHAI VIRANI

53 | ITA 503/AHD/2026 | 2015-16 [A] BIPINBHAT MAGANBHAI VIRANI ol 4’\‘

54 | ITA 504/AHD/2026 | 2016-17 (A] BIPINBHAI MAGANBHAI VIRANI q :/'I/,_ ;Gﬂ‘o;;‘ \—'f
55 | ITA 505/AHD/2026 | 2017-18 | [A] BIPINBHAI MAGANBHAI VIRANI P%i[i@%?iﬂ%@%
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF

PART HEARD MATTERS & CLARIFICATION MATTERS

FOR 22-APRIL-2026 (WEDNESDAY)

BEFORE DR. BRR KUMAR, VICE PRESIDENT
AND SHRI SIDDHARTHA NAUTIYAL, JUDICIAL MEMBER

PART HEARD MATTERS

Sl Appeal Number Aii:‘:’ Assessee Bench IRemarks
1 |IT(SS)A| 129 [AHD|2024| 2020-21 [[A] VIRENDRA AMRUTBHAI PATEL C

2 [IT(SS)A, 132 |AHD|2024| 2019-20 |[A] VIRENDRA AMRUTBHAI PATEL C

3 [TT(SS)A! 133 [AHD|2024| 2015-20 |[A] SILVA VIRENDRA PATEL C

4 |IT(SS)A| 135 |AHD|2024] 2020-23 |[D] VIRENDRA AMRUTBHAL PATEL C

5 IT(SS)A! 176 |AHD|2024| 2019-20 [D] SILVABEN VIRENDRABHAI PATEL C

CLARIFICATION MATTERS

Srl | Appeal Number 3:?:”' Assessee Bench Remarks
L | ITA | 117 |AHD |2023|2018-15[A] GUIARAT MARITIME BOARD C

2 TTA | 118 |AHD|2023|2019-20([A] GUJARAT MARITIME BOARD C

3 | ITA | 211 |AHD |2023|2018-19|[D] GUJARAT MARITIME BOARD C

4 | ITA | 212 |AHD[2023/2019-20)[D] GUJARAT MARITIME BOARD C

5 | ITA 440 |AHD 2022|201 7-18,[A] GUJARAT MARITIME BOARD C

6 | ITA | 561 |AHD|2022|2017-18([D] GUJARAT MARITIME BOARD . C
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD
CAUSE LIST OF C BENCH FOR 23-APRIL-2026 (THURSDAY)
BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER
IN COURT ROOM 2
CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02
Srl [ Appeal Number A‘?Z':rt' Assessee Name Remarks
) /AHS/ZOZ 4 |2017-2018| [A] SUNIL BOTHRA (E-FILING)
2 | 1260 /ﬂ% /2024 |2017-2018| [A] JITENDRA BABULAL SANGHVI
3| 1o o 12624 |2018-2019 [A] JITENDRA BABULAL SANGHVI
0 . /;E’”[‘) /2024 | 2021-22 | [D] JITENDRA BABULAL SANGHVI (E-FILING]
- ITA 2021-27 | [D] RATNATRIS PHARMACEUTICALS PRIVATE LIMITED (E.
1347/AHD/2024 | 292122\ 7y -
6| 4};%/)?025 2014-15 | [A] KISHOR BHIKUBHAL DALAL
7| 2003 i 12025 | 201819 | [A] KISHOR BHIKUBHAI DALAL
8 | 1437, i 12025 | 2016-17 | [A] SAURABH ROHIT MODI
9 | 161/ AIHTS/ZOZG 2016-17 | [D] ROHITKUMAR CHINUBHAI MODI
10 4ges //-*{:g/zozs 2012-13 | [A] NARANBHAL DESAI
11| g0y o 12025 | 2013-14 | [A] NARANBHAT DESAT
12 [ e A /2025- 2020-21 | [A] LAKHTARWALA JEWELLERS PRIVATE LIMITED
13 | eay e 12025 | 2021-22 | [A] LAKHTARWALA JEWELLERS PRIVATE LIMITED
2 P s 12025 | 2016-17 D] PANKAJBHAT UKABHAL SAVALIYA
15 | CO7/AHD/2026 | 2016-17 | [A] PANKAJBHAT UKABHAI SAVALIYA
16 |ITA 77/AHD/2026| 2015-16 | [A] PRUTHVI CROP SCIENCE PRIVATE LIMITED
17| 35 AII:IFS/ZOZS 2013-14 | [A] TARAL CORPORATION PRIVATE LIMITED
18| 1 i /2026 | 2014-15 | [A) TARAL CORPORATION PRIVATE LIMITED
19 496/AHQ/2026 2011-12 | [A] UMA TEXTILES
20| ¢y /AHS/ZOZG 2012-13 | [A] YUNUSHMIYA AJAGARMIYA MALEK K{M’\M,
2| ger) Aﬂ§/2026 2022-23 | [D] MUSTUFAMIYA HUSSENMIYA SHAIKH . ‘?‘é;s‘g;*w;c?;;:fﬁm



CAUSE LIST OF C BENCH FOR 23-APRIL-2026 (THURSDAY)

CISCO WEBEX MEETING NUMBER: 2641 249 7680 PASSWORD: CR02

BEFORE HON'BLE SANJAY GARG, JUDICIAL MEMBER
AND HON'BLE ANNAPURNA GUPTA, ACCOUNTANT MEMBER

IN COURT ROOM 2

Srl | Appeal Number A\S,Z?rt' Assessee Name Remarks
22 654/AH€/2026 2016-17 | [A] STATE BANK OF INDIA

23 678/)'3\}:{3/2026 2017-18 | [A] STATE BANK OF INDIA CHANDKHEDA BRANCH (05743) |
24 551/AIk1T§/2026 2016-17 | [A] STATE BANK OF INDIA

25 630/Aﬂ_§/2026 2016-17 | [A] STATE BANK OF INDIA - BAHIEL BRANCH

26 631/A£ir§/2026 2017-18 | [A] STATE BANK OF INDIA

27 632/Aﬂ-l§/2026 2017-18 | [A] STATE BANK OF INDIA RASMECC (15608)

28 568/AEFS/2026 2016-17 | [A] BHARATKUMAR G PATEL

29 577/ Aﬂ-é /2026 2019-20 | [A] SIDDHA CHAKRA WEAVING PVT, LTD.

30| ggg. A{E 12026 | 2017-18 | [D] VISHNU AROMA POUCHING PRIVATE LIMITED

31 590/AT-ITI§\/2026 2018-19 | [D] VISHNU AROMA POUCHING PRIVATE LIMITED

32| 5oy Aﬂ-g /2026 | 2020-21 | [D] VISHNU AROMA POUCHING PRIVATE LIMITED

33| 6oy AII-ITQ/2026 2016-17 | {A] ABDULAZIZ MIYAAHMED VEKARIVA

34 609/AH§/2026 2019-20 | [A] GOVINDBHAI RAMESHBHAI ASARI

35 610/ Aﬂg /2026 2019-20 | {A] GOVINDBHAI RAMESHBHAI ASARI

36 611/AHDA/2026 2019-20 | [A] GOVINDBHAI RAMESHBHAI ASARI

37 612/A£ir§/2026 2020-21 | [A] GOVINDBHAI RAMESHBHAI ASARI

e
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INCOME TAX APPELLATE TRIBUNAL

, AHMEDABAD

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CR04

CAUSE LIST OF D BENCH FOR 20-APRIL-2026 (MONDAY)

"IN COURT ROOM 4

Sri

Appeal 'Number

Assmt,
Year

- Assessee Name

Remarks

ITA 111/AHD/2022

2017-18

LTD.)

[A] GFL LIMITED (EARLIER KNOWN AS GUJARAT FLUOROCHEMICALS

ITA 375/AHD/2022

2018-19

D)y :

[A] GFL LIMITED (EARLIER KNOWN AS GUJARAT FLUOROCHEMICALS

ITA 1672/AHD/2024

2020-21

[A] GUIARAT FLUOROCHEMICALS LIMITED

ITA 2166/AHD/2024

2021-22

[A] GUIARAT FLUOROCHEMICALS LIMITED

TTA 1101/AHD/2025

2017-18

(D] VIKAS DETERGENTS

ITA 1431/AHD/2025

2015-16 -

[A] RASESH HASMUKH SHAH

ITA 1966/AHD/2025

2014

[D] DHARMDEEP COMMODITIES PVT LTD

ITA 1967/AHD/2025

2014-15

[D] DHARMDEEP COMMODITIES PVT LTD

ITA 2023/AHD/2025

2019-20

[D] AXIS BANK LIMITED

10

ITA 2295/AHD/2025

2019-20

[A] SAJAN OVERSEAS PRIVATE LIMITED

i1

ITA 2512/AHD/2025

2019-20

[D] SATAN OVERSEAS PRIVATE LIMITED

12

ITA 2517/AHD/2025

2017-18

[D] HITESH PUSHKARBHAL SHAH

13

ITA 2556/AHD/2025

2017-18

(3]} VISHNU EXPORT

14

ITA 23/AHD/2026

2022-23

[A] GUJARAT INDUSTRIAL DEVELOPMENT CORPORATION

15

ITA 24/AHD/2026

2023-24

[A] GUIJARAT INDUSTRIAL DEVELOPMENT CORPORATION

16

ITA 578/AHD{2026

2005-10

[A] MADHYA GUJARAT VIJ CO. LTD.

117

ITA 602/AHD/2026

2009-10

[D] MADHYA GUJARAT VIJ COMPANY LIMITED

18

ITA 579/AHD/2026

2011-12

[A] MADHYA GUJARAT V17 CO. LTD,

19

ITA 603/AHD/2026

2011-12

[D] MADHYA GUJARAT VIJ COMPANY LIMITED

20

ITA 580/AHD/2026

2012-13

[A] MADHYA GUJARAT VIJ CO. LTD.

21

ITA 604/AHD/2026

2012-13

[D] MADHYA GUJARAT VIJ COMPANY LIMITED

22

ITA 581/AHD/2026

2013-14

[A] MADHYA GUJARAT VI3 CO. LTD.

23

ITA 605/AHD/2026

2013-14

[D] MADHYA GUJARAT VIJ COMPANY LIMITED

24

ITA 606/AHD/2026

2017-18

[D] MADHYA GUIARAT VIJ COMPANY LIMITED

Assistant Registrar]
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 21-APRIL-2026 (TUESDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

IN COURT ROOM 4

CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD CRO4

Assmt. Assessee Name Remarks
Year :

1 |ITA1254/AHD/2012 2003;04 [D] GUIARAT STATE ELECTRICITY CORPORATION LTD.

Sr Appea[ Number

2 |ITA1247/AHD/2012| 2004-05 |[A] GUIARAT STATE ELECTRICITY CORPORATION LTD.

3 |ITA1248/AHD/2012| 2005-06 | [A] GUJARAT STATE ELECTRICITY CORPORATION LTD.

4 |ITA 1676/AHD/2024| 2020-21 |[A] IPG ASIA PRIVATE LIMITED

5 |ITA2175/AHD/2024| 2021-22 |[A]IPG ASIA PRIVATE LIMITED

6 |ITA 2142/AHD/2024] 2016-17 |[A]SHREE JIRAWALA ENTERPRISE

7 {ITA 2107/AHD/2024| 2017-18 |[A] SHREE JIRAWALA ENTERPRISE

8 | ITA507/AHD/2025 - 2017-18  |'[A] ASHOKBHAI LILACHAND PATEL

9 |ITA 1354/AHD/2025| 2020-21 |[A] RAGHVENDRASINH DHARMENDRASINH CHUDASAMA

- 10 {ITA 1690/AHD/2025| 2011-12 |[D] VINAL COMTRADE PRIVATE LIMITED

11 {ITA 1708/AHD/2025 201'4{15 | [A] PARASOTAMBHAL MERABHAI KOLIPATEL

12 \ITA 1840/AHD/2025| 2017-18 [D] SHAILENDRASINH BHARATBHAI BARAD -

13 |ITA 2052/AHD/2025| 2013-14 |[D] MEGHMANI ORGANICS LIMITED

14 [ITA 2069/AHD/2025| 2014-15 |[D] MEGHMANI ORGANICS LIMITED

15 |ITA 2213/AHD/2025| 2015-16 |[D] MEGHMANI ORGANICS LIMITED

16 [ITA 2112/AHD/2025] 2014-15 |[A] SH'RI_NATHJI DEVELOPERS

17 |ITA 21B9/AHD/2025| 2017-18 [D] KRUNALKUMAR VIRAMBHAI DESAL

18 |ITA 2346/AHD/2025| 2018-19 [A] SIDDHARATH ASHOKKUMAR KATARIA

19 |ITA 2411/AHD/2025 2015-16 | [A] SCHAEFFLER INDIA LIMITED

20 |ITA 2662/AHD/2025| 2017-18 | [A] VASANTRAO NAMDEV JADHAV

21 |ITA 2672/AHD/2025| 2014-15 | [D] MITEN PATEL HUF

22 |ITA 2679/AHD/2025| 2012-13 |{D] BOSCH REXROTH INDIA PVT LTD

23 | ITA49/AHD/2026 .| 2017-2018 [A] RISHIKESH PADEGAONKAR

A o
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF D BENCH FOR 22-APRIL-2026 (WEDNESDAY)

BEFORE HON'BLE SUCHITRA RAGHUNATH KAMBLE, JUDICIAL MEMBER
AND HON'BLE NARENDRA PRASAD SINHA, ACCOUNTANT MEMBER

CISCO WEBEX MEETING NUMBER: 2642 907 3560 PASSWORD: CR04

IN COURT ROOM 4

Sr

Appeal Number

Assmt,
Year

- Assessee Name

Remarks

ITA 2002/AHD/2024

2021-22

{A] SCHNEIDER ELECTRIC INFRASTRUCTURE LIMITED (5GM)

ITA 289/AHD/2026

2022-23

[A] SCHNEIDER ELECTRIC INFRASTRUCTURE LIMITED (SGM}

IT(SS)A
492/AHD/2019

2017-18

[A] VAIBHAV NARESHKUMAR SHAH

ITA 148/AHD/2022

2016-17

[A] M/S. TBEA SHENYANG TRASFORMER GROUP COMPANY LIMITED

ITA 2149/AHD/2024

2014-15

[A] URVASHI KANUBHAI DESAI

ITA 2150/AHD/2024

2015-16

[A] URVASHI KANUBHAI DESAT

ITA 2151/AHD/2024

2017-18

[A] URVASHI KANUBHAI DESAI

ITA 383/AHD/2025

2022-23

[A] JOSHI TECHNOLOGIES INTERNATIONAL INC

ITA 765/AHD/2025

2012-13

[A] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

10

ITA 766/AHD/2025

2013-14

[A] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

11

ITA 833/AHD/2025

2013-14

[D] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

12

ITA767f{AHD/2025

2014-15

[A] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

13

ITA 931/AHD/2025

2014-15

[D] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

14

ITA 768/AHD/2025

2015-16

[A] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

15

ITA 932/AHD/2025

2015-16

[D] SUN PHARMA ADVANCED RESEARCH COMPANY LIMITED

16

ITA 865/AHD/2025

2012-13

[A] SAMTA S. JAIN

17

ITA 1044/AHD/2025

2018-19

[D] TANISHQ SHIP RECYCLING PRIVATE LIMITED

18

ITA 1702/AHD/2025

2017-18

[A] JAYANTILAL AMULAKHBHAI SHAH

19

ITA 1897/AHD/2025

2017-18

[D] JAYANTIL AL AMULAKHBHAI SHAH

20

ITA 1965/AHD/2025

2023-24

[A] SHALUBEN ANISHKUMAR SANGHAVI

21

ITA 2123/AHD/2025

2019-20

[A] SHWETA MANISH JAIN

22

ITA 2168/AHD/2025

NA

| [A] SHRT KUTCH VAGAD JAIN SHWETAMBAR MURTIPUJAK VISA

SHRIMALI SAT CHOVISI SAMA]

23

ITA 2177/AHD/2025

2023-24

[A] ZAKIRBHAI ATYUBBHAI VHORA

24

ITA 30/AHD{2026

- 2017-18

[A] ANJANI ARJUN RANA

25

ITA 402/AHD/2026

2015-16

[A] HARDIK KALPESHKUMAR SHAH

Assistant Registrar

W
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Sr|

Appeal Number

Assmt.
Year

"Assessee Name

NUMBER: 2642 907 3560 PASSWORD: CR04

Remarks

TTA 190/AHD/2022

2017-18

[A] M/S. MADHYA GUJARAT VI COMPANY LTD. {SGM)

ITA 204/AHD/2022

2017-18

[D] M/S. MADHYA GUJARAT VIJ COMPANY LTD.

ITA
1467/AHD/2025 _

2016-17

[A] MADHYA GUJARAT VIJ COMPANY LTD.

ITA
1357/AHD/2024

2018-19

[A] M/S. HARSHA ENGINEERS INTERNATIONAL LTD., (MERGED
FROM HARSHA ABACUS SOLAR PVT. LTD,)

ITA 405/AHD/2025

2017-18

[A] BADAL VIJAYKUMAR JAIN

ITA
2036/AHD/2024

2021-22

[A] YIZUMI ADVANCED PROCESSING TECHNOLOGY PRIVATE
LIMITED

ITA 616/AHD/2025

2017-18

[A] INTAS PHARMACEUTICALS LTD.

ITA 960/AHD/2025

2017-18

[D] INTAS PHARMACEUTICALS LIMITED

ITA617/AHD/2025

2018-19

[A] INTAS PHARMACEUTICALS LTD.

10

ITA 961/AHD/2025

2018-19

[D] INTAS PHARMACEUTI_CALS LIMITED

11

ITA 962/AHD/2025

2021-22

[D] INTAS PHARMACEUTICALS LIMITED

12

ITA 747/AHD/2025

"2016-17

[A] RAVI LALWANI

13

ITA 909/AHD/2025

2013-14

[A] SUN PHARMACEUTICAL INDUSTRIES LIMITED JERSTWHILE

14

ITA 934/AHD/2025

2013-14

RANBAXY LABORATORIES LTD.)
[D] SUN PHARMACEUTICAL INDUSTRIES LIMITED

15

ITA 910/AHD/2025

2014-15

[A] SUN PHARMACEUTICAL INDUSTRIES LIMITED )ERSTWHILE
RANBAXY LABORATORIES LTD.)

16

ITA 935/AHD/2025

2014-15

'[D] SUN PHARMACEUTICAL INDUSTRIES LIMITED

17

ITA 947/AHD/2025

2018-19

[A] SARANADHAR UMASHANKAR GUPTA

118

ITA
1775/AHD/2025

2018-19

[A] MEDWELL VENTURES PRIVATE LIMITED

19

ITA
2146/AHD/2025

2023-24

[A].BASIL COMMODITIES PVT. LTD. .

20

ITA 186/AHD/2026

2013-14

[A] PREMIER MILL STORES CO. PVT. LTD.

21

ITA 232/AHD/2026

2015-16

[D] BOSCH REXROTH INDIA PRIVATE LIMITED

22

CO 18/AHD/2026

2015-16

[A] BOSCH REXROTH INDIA PRIVATE LIMITED

23

ITA 497/AHD/2026

2021-22

[A] A MENARINI INDIA PRIVATE LIMITED

~

i

Wssistant Registrar
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INCOME TAX APPELLATE TRIBUNAL, AHMEDABAD

CAUSE LIST OF PART HEARD MATTERS,
FOR 23-APRIL-2026 (THURSDAY)

BEFORE DR. BRR KUMAR, VICE PRESIDENT
AND SHRI TR SENTHIL KUMAR, JUDICJAL MEMBER

PART HEARD MATTERS

Srl Appeal Number Assmt. Year (Assessee | Bench [Remarks
1 | ITA [1076|AHD{2024] 2010-11 |[D] TORRENT POWER LIMITED D
2 | €O |19 [AHD|2024| 2010-11 [[A] TORRENT POWER LIMITED D
3 | TA [1117|AHD|2024| 2011-12  |[D] TORRENT POWER LIMITED D
4 | ITA |911 |AHD|2024| 2016-17 |[A] TORRENT POWER LIMITED "D
5 | ITA |1118{AHD|2024] -2016-17 |[D] TORRENT POWER LIMITED D
6 |IT(SS)A| 83 |AHD[2025| 2017-18  |[A] UBAIDULLA SULEMAN KOTHI D
7 |IT(SS)A| 84 |AHD|2025| 2018-19  |[A] UBAIDULLA SULEMAN KOTHI D
8 |IT(SS)A| 95 |AHD{2025| 2018-19  |[D] UBAIDULLA SULEMAN KOTHI D
9 [IT(SS)A| 85 |AHD[2025| 2019-20  |[A] UBAIDULLA SULEMAN KOTHI D
10 [IT(SS)Al 96 JAHD|2025| 2019-20  |[D] UBAIDULLA SULEMAN KOTHI D
11 [IT(SS)A| 86 |AHD|2025| 2020-21 - [[A]UBAIDULLA SULEMAN KOTHI D
12| TTA |[1443|AHD|2025] 2021-22 [[A] UBAIDULLA SULEMAN KOTHI D
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